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NEW DELHI BENCH OF

NAME OF THE COMPANY: M/s Mr. Om Prakash Gupta V/s. M/s, Apex FRP Chemicals M.
Ltd.

SECTION OF THE COMPANIES ACT: 163

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE

ORDER

Learned counsel for the respondent is present. None for the petitioners' Learned counsel for

therespondentseeksandisgivenoneweekstimetofi|ethereplyw|'rereafternofurtherextensionwil|

be allowed. Learned counsel for the petitioners shall be at liberty to file the rejoinder within the period

detai|edaboveincaseheneedstodoso'Learnedcounse|fortherespondentundertakestoinformthe

IearnedcounseIforthepetitionerabouttheproceedingsofthecase.

List on 28.09.2016 for further arguments'
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